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(3) Intensification of training of garde-
ners.

(4) Rejuvenation of existing orchards 
through intensive cultivation.

(5) Emphasis on intensive cultivation 
of vegetables In big and industrial cities and 
promotion of kitchen gardening.

(B) Centrally Sponsored Schemes

Two Centrally Sponsored Schemes for 
organising production and exports of fruits 
(banana, mango and pine-apple) and white 
onion for dehydration are under consideration.
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$T % 3T/T «pp} îr % fo r  1.75 *tft? 
TOT sft TTf̂ T <?t *Tf |  ;

( s r )  a t  tot f ro r*  a  
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Central Assistance for Haryana and Kerala 
under Crash Programme for Rural 

Employment

1796. SHRI TEJA SINGH 
SWATANTRA : Will the Minister of
AGRICULTURE be pleased to state :

(a) the allocation of funds made to 
different States under the crash programme 
for removal of rural unemployment ;

(b) whether some States like Kerala
and Haryana have complained that the 
funds allotted to them for the programme 
are not sufficient to meet their meeds ;

(c) if so, whether these States will be 
provided with additional funds ; and

(d) the actual pcogress made in different 
States in this respect ?

THE MINISTER OF STATE IN THE 
MINISTRY Oi AGRICULTURE (SHRI
SHER SINGH) : (a) to (c). Allocations
to the State Government and Union Terri
tories under the Crash Programme for 
Rural Employment arc made at the rale 
of Rs. 12.50 lakhs per district per annum. 
Some of the State Governments, including 
Kerala and Haryana, have suggested that 
allocations be made with reference to the 
number of blocks in the districts or in 
rural proportion to the population in the 
districts rather than on the basis of Rs.
12.50 Jakhs per district. This suggestion is 
under consideration of the Government.

(d) Proposals received from the State 
Governments of Bihar, Gujarat, Himachal 
Pradesh, Kerala, Madhya Pradesh, Punjab, 
Tamil Nadu, West Bengal and Rajasthan 
and the Union Territories of Andaman 
aud Nicobar Islands, Goa, Daman and Diu, 
Manipur, Pondicherry, Tripura, Chandigarh 
and Laccadive, Minicoy and Amindivi 
Islands have already been sanctioned and 
necessary funds placed with the State 
Governments and Union Territories. 
Proposals received from the Governments of 
Andhra Pradesh, Haryana, Jammu & 
Kashmir, Maharashtra, Meghalaya, Mysore, 
Orissa and Uttar Pradesh and the Union 
Territory of NEFA are under examination 
and would be sanctioned soon.




